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Criminal Cases

Sh. Rakesh Singha(Theog) :

Will the Chief Minister be pleased to state that:-

(a) during the last three years how many cases of murder and complaints
of missing women have gone untraced in the State; districtwise details with
names of the deceased and missing women be given; and



(b) during the last three years how many complaints of murders made by the
relatives and friends of the deceased have been registered; out of them how
many cases have been investigated as accidental deaths, sucides, natural
death etc. in the state; districtwise details with name be given?

Shimla : 171004. Sunder Singh Verma,
Dated: 22nd March, 2018. Secretary.



